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COMMERCIAL BROADCASTS OVEII A,I.R. 

2082. SHRI SlTARAM KESRI: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state 
whab are the commodities or items specified 
for commercial broadcasts over the A.I. R. 
and the advertisers' response thereto? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRl K. K. 
SHAH) : All commodities and services 
which are  not specifically ballDOd under the 
law of the land can be advertised over the 
Commercial Broadcasting Services of All 
India Radio. The advertisers' response to 
.tie Service has been excellent. Demand 
for time far exceeds availability. 

MOUNTAIN DIVISIONS 

2083. SHRI SITARAM KESRI: Will 
the Minister of DEFENCE be pleued to 
.,tate: 

(a) whether it is a fact that many unit! 
of the Mountain Division have been station. 
ed in plains; and 

(b) if so, the steps taken to CIIIIIrO that 
the training and acclimatisation of tbe 
personnel is not effected thereby? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH): (a) Some uDits 
forming part of mountain divisions are 
stationed in the plains. 

(b) Personnel of mountain divisions can· 
not remain. for prolonged periods, in higb 
altitudes. Hence, some of the units are 
brought, by turns, to peace stations. After 
a spell in the rear. they re·join tlJFir parent 
divisions. Arrangements exist f8f acclima-
tisation and training of these penonnel, 
before they re-join the mountain divisions. 
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